Annexure — 9
Name of the corporate debtor: M/s Hanung Toys & Textile Pvt.Ltd.;
Date of commencement of CIRP: 28.03.2019, then stayed, revived on 9.9.22 ( order received on 26.9.22)

List of other creditors (Other than financial creditors and operational creditors)
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NIL, Please see note

Official Liquidator claim as per direction of Hon'ble High Court , Delhi, considered as priroity payment for Rs. 2,79,69,022/-, beign CD was transferred by Hon'ble High Court
(under winding up) to NCLT (under IBC)
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RESOLUTION PROFESSIONAL OF HANUNG TOYS AND TEXTILES LTD.
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